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EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED 31" DECEMBER, 2022

(Rs. in Lakhs, unless otherwise stated) o T PR VR AR N
uarler Emded Nine Monihs Ended Year Ended . .
particulars T e i e | Ty VT S
Unaudited | Unsudsted | Unaudited | Unaudited | Unaudited Audited Motice is hareby given pursuant lo
LﬂmlFl Irﬁ:ﬁ?fwm-mﬁ?ﬁm - _— . 1ﬂ.gg;ﬁ Q.g;g.gg E.Eﬂ gg Eg.gl _}.Eg Egﬁg.gdn Eg.?dni.gg Regulation 23 read with Regulation 47 ofthe
at ¥'ro I‘.'_ nss| sor B PErd ng EI'EE|1|I[I-I'.»3 ham anad fax 3 L 3 : E 1, : 3 . i H
Nt Prafit  (Loss| for the period giter exceptional item and fax aog24 | 7es2z | 57maz| 254108 | toeran | 210475 OF -caB AN 1 ENCm g S ”;r sk
Nt Prafit | (Loss| fr the period after fax 6006 | 54497 | 40727 | 17981 | 75202 | 145504 {Listing Obligations and Disclosure
Total Compeehinsta Income lor the period GB86.73 55845 40037 | 1.B48.26 744 .54 1,485.35 Requiremants) Regulations, 2015 that the
Paed-uip Equity Share Gapilal (Face walue Rs 10 per share) 1,624.13 meeting of the Board of Direclors of the
(Eher Equity iexcliding Hevaiuabon Rezerve] 15,946.76 Ca 4 Is s led 1o be held on
Earnings per hare (not anruslised) mpany s schedu :
a Basic 135 112 0.84 3.53 1.54 249 Monday, 13~ February, 2023, mier-alia, 1o
b Diluted : 135 112 0.84 4,53 1,54 2 99 consider and approve the LUn-audiled
Moles : 1. Key Standalone financial Information of the company is given below Financial Resulis for the quarter ended 31°
Quarter Ended Mine Monifs Ended | Year Ended December, 2022. Further, as intimated vida
Unaudied | Unsudetind | Unaudited | Undudited | Unaudided Auditsd trading window for dealing in the securities
Income Irom Dperations 1003167 | 992637 | 860204 29208235 | 2253855 | 3284057 of the company by the specified parsons
Pt Profit 7 (Lees) far e penad before exceptonal ilem snd tax aga.a? 81577 608,14 2601.85 LEHLE | 1,529.66 Y =
Mat Profit/ (Loss) for the period after exceptionad iem and tax 0Rs.a7 577 608.14 | 260165 42771 | 1.52066 was closed wef 017 January, 2023 and
Mt Profit / (Loss) far the period after tax B57.14 56555 43858 | 1,786.91 657.26 | 1.301.28 shall reapen 48 hours after the declaration
Total comprehensive Income B58.2B | 56669 | 42656 )| 178033 | 62338 | 130554 offinancialresulls 1o the slock exchange.
2. The abave s an extraci of the detailed format of unaudited Standatone and Corsolidated results for the quarter and nine months ended oo 31° Thiz infmation iz also avsilable on the
December, 2022 filed with the Stack Exchange under Regulations 33 of the SEBI (Listing Obligations and Disclosure Reguirements) Regukations, Comnany's wehs z
3015, The ull Tarmat of unaudited Standalone a0d Consalidated results for the quarter and nine months ended on 31° Decenber, 2022 are available Fg"“ e W R RaIRREsNT
an tha wabsite of the Stock Exchangei.a., (wears bseindia.com) and {awvinseindia.com) and tha tha Camgpany’s wehsite (vwa mimilab.in). and BSEwebsite ww bsendia.com.
3. The above results were reviewed and recommended by the Audit Gomrmittee and approwved by the Board of Directors at their respective meetings For Evergreen Textiles Limited
hiedd o 03.02. 2023, Thens aré no gualiicatians in the limited réviow reporl issuad for the guacler and ning manth anded 317 Dacamber, 2022 Saf-
4. Durirg the current guarter, he Company aflottad 32 483876 equity shares of face valee Bs. 10 each as fully paid vp bones shares by 1 £
capitalisation of securities premium aggregating to Fs. 3,248.39 lakns, pursuant to an ordinary resolution passed by the shareholders in the exira oo "“"“hm'"“g.anm
ardinary genaral meating on 12 Decernber 2022, The Campany has issued bwa banwes equity sharas apainst ona equity shara held by Hs irector
sharehoiders, Earnings per share of comparative periods have been adjusted for boaus shares ssied in current quarter. Place : Muribal (DIN: 00086385)
Eao Paulo, Brazil (Anwar 5. Dawd) Ca
Dafed : 03 February 2023 Managing Direclor Date: 03_Fabruary, 2023

CIN: L1T120MH1985PLCO3TES2
FPodar Chambers, 109, 3.A.Brelvi Road,
Fort, Mumbai - 400 001.

Tel: 91 22 Z&04 0316,

VINTAGE COFFEE AND BEVERAGES LIMITED

[Formerly known as Spaceage products Limited)
REGD, OFFICE: 202, OXFORD PLAZA, 9-1-129/1, 5D ROAD, SECUNDERABAD - 500003 TELANGANA
CIM: L15100TG19E0PLE1E1210 | Contact no.: 040 -27T00805 | Email id: cs@vintagecoffee.in | Website: www.vebl coffee

STATEMENT OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED 31.12.2022

1AL a

Apartments, Balkampet, Sanjeev Reddy Nagar,
Hyderabad, Telangana-38,
Cell No : 9177715558 & 8074633502

N 230 OF

COMPANIES ACT, 2013 FOR
M/S. SARDA AGRO OILS LIMITED (IN LIQUIDATION)

2/7/HDB/2019 dated 09th Janua
2023 (Copy made available on 25th January 2023), in the matter of
M/s.Sarda Agro Oils Limited (In Liquidation), the under signed is herebyj
calling for Expression of Interest (EOI) for submission of Scheme of|
Compromise or arrangement under section 230 of the Companies Act,
2013 under Regulation 2B of IBBI (Liquidation Process) Regulations, 2016.
Last date for submission of EOl is 13th February, 2023.For further details|

Sd/-

Madhusudhan Rao Gonugunta
Liquidator of M/s.Sarda agro oils Limited
IBBI Reg No: IBBI/IPA-001/IP-P00181/2017-18/10360

AFA Valid till 09th Oct 2023
7-1-285, Flat No. 103, Sri Sai Swapnasampada

Sew Dsthi-110004
NOTICE INVITING TENDER Ty PUBLIC NOTICE Wuivebern
BEIEE, WWW. Magrrumveniures.in ¥ ' ¥ h . [ irtifie o 15 F " 2 . H H
No:01/ABC/Heslt/ 2025 Date:01.022023 | Camgendm o oRaiceorbtmmaey |1, s o v e i | | AN tszznzzin G (@)oo
Indare Municipal Corporation invites anline Tender for following work on www.mptenders.qouvin xtra-Ordinary Ganeral Meeting -
Online Cost of The Corrigendum s being issued in Cen. No. Start.. Dist No. End Dist No. No. Shares
s Estimated Cost Time continuation of the Notice dated 10" January| | 42968 4215701 4235R00 100
Mo, TEII'IDI:I:IET Name of Work of the Work EMD D::l::-:'letrﬂt du ratiun 2023 for the E:'.‘II'E-Dl":ih'hﬂ.l"_I!' G_ﬂneral !l.l'lmling FE L 17336007 17336102 100
(EGM) of the Comgany, which is tobeheld onf | 34549 17336103 17336132 10
Empanelment of Agencies for Wednesday, 08 February 2023 through i1 TR 1736137 .
2023 : : Video Conferencing (WC). i e i ’ sent email sardairp@gmail.com.
— | Meutering (Castration) of Stray Dogs 00 72 00.000/- | 715000/ ¥ gi - - -
11 UAD_ (Male/ Female) in Indore Municipal 400 Lakh iy - v - | 2 Years The Shareholders of the Company are| |Of Eicher Motors Limited having its Registered Office at 3ad floor, Select City Walk,
248962 bl requested fo take nole off the comections| | A-3. District City Centre, Saket New Delhi 110017 Registered in the name of MRS.
as appsaring with respect 1o point ne. | off | PODJA NITEEN KAMAT AND MR.NITEEN KAMALAKAR KAMAT have been
. D d Timi e no. 1 to the Explanatory Staterment :
S.Mo. Details ate and Timing pursiiant o Section 102 of the Companies lost. MBS, POOJA NITEEN KAMAT AND MELNITEEN KAMALAKAR KAMAT have
1. | Start Date for online tender form purchasing 02/02/2023 (11.00 AM) het, 2013 which is available on HHPF‘*-‘E* to the i?‘}ﬂ;dhlw Imdlﬁm dLgJIiFti_i;ﬂ Eurtlrfgﬂ::-lﬂg wr&:ﬁ :hﬂ hal'-lv ThT:
; N |:hnp:ll_lw;w_magnumm1uras_in|’pdf|lﬂﬂmgan Claam m “Flmf 0 2 SAlll SNafes Lenmmcale Siiu OCJE SLICTY CREHT Wil - .
2. | PreBid Meeting 16/02/2025 (2.00 PM) dum-to-Notice-of-EGM-2023 pdf). comparyy within in 15 days of the publication of this Notice llglate -PI‘_‘I'O:'2°I§3 §
3. | Last date for online tender form purchasing 27/02/2023 (17.30 PM) This Comgandum i siso avaisble on Company's ace : Hyderaba
4. | Last date for online tender submission 27/02/2023 (17.30 PM) Wehaa Al wvavmagrlimyanii e n--and
el ot e 02/ 20251 130 PN website of BSE Limited at www bseindia.com
5. | Opening date for Technical Bid 01/03/2023 (15.00 PM) and N3E Limited at waw,nsemdia com
6. | Opening date for Financial Bid 06/03/2023 (15.00 PM) sanerconensoimenoicoventznz], | DALMIA BHARAT REFRACTORIES LIMITED
. . 23 Extra-Ordi General Meeti [ .
All correspondence and submission of technical document is to be made at the ABC office, Health | |ormashafors o0 e CIN:-L26100TN2006PL.C061254
Department, Indore Municipal Corporation, Indore, (M.P) Commissioner IMC reserves the right to accept or For Magnum Ventures Limited Regd. Office : DALMIAPURAM, P.0.KALLAKUDI-621651, DIST. TIRUCHIRAPALLI, TAMIL NADU
reject any application and cancel, reduce or divide the contract under this tender without assigning any Sdl- Phone:-911123457100, Website: www.dalmiaocl.com
FeasSon. Health Officer, Health Department Date: 03/0z/z0p  Pardeep Kumar Jain EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2022
e : Place: Ghaziabad __ (Managing Direclor)
Indare Municipal Corporation, Indore
EVERGREEN TEXTILES LIMITED
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(Rs. in crore except per share data)
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Notes:

Place: New Delhi
Dated : February 02, 2023

1. The above is an extract of the detailed format of unaudited quarterly and nine months ended financial results filed with the stock exchanges under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the unaudited quarterly & nine months ended financial results are available on the stock exchange's web-
sites, www.msei.in and www.cse-india.com and on the Company's website www.dalmiaocl.com.

2. The above financial results of Dalmia Bharat Refractories Limited ("the Company") were reviewed by the Audit Committee and subsequently approved by the Board of Directors on
February 02, 2023. The statutory auditors of the Company have carried out limited review for the quarter and nine months ended December 31, 2022.

3. As per business trasnfer agreement dated November 19, 2022, the Company agreed to transfer its entire Indian Refractory business and investment in subsidiary namely Dalmia Seven
Refractories Limited, on a going concern basis to its wholly owned subsdiairy Dalmia OCL Limited.As per share swap agreement dated November 19, 2022, the company agreed to trans-
fer its entire investment in Dalmia OCL Limited to RHI Magnesita India Limited

4. In view of the above trasnaction, the Indian Refractory business have been considered as discontinued operations in accordance with IND AS 105 (Non-current assets held for Sale and
Discontinued operations). Continuing operations in DBRL represents Trading activity of Magneisa Carbon business

5. Additional information pursuant to Regulation 47(1)(b) of the SEBI (LODR) Regulations, 2015 on key standalone financial information of the Company are also given herewith.

On behalf of the Board

For Dalmia Bharat Refractories Limited

Managing Director & CEQ

Sd/A
Sameer Nagpal

DIN: 06599230

SBC EXPORTS LIMITED

CIN: L18100UP2011PLC043209
Regd. Off.: HOUSE NO.-20, LOHIYA TALAB, CHOTI BASAHI P.0.: VINDHYACHAL MIRZAPUR UP 231307 IN

Tel: 0120-2895246, Email: info@sbcexportslimited.com,Website: www.sbcexportslimited.com

(Rs in Lakhs) Extract of Unaudited Conslidated Financial Results for the Quarter ended December 31, 2022
STANDALONE CONSOLIDATED (Rs. in Lakh except EPS)
Sr. R Quarter Ended Mine Months ended | Year ended Quarter Ended Hine Months ended Year ended Particulars Quarter Quarter Quarter Mine months | Mine months Year
Mg, 31.12.2022( 30.09.2022 | 31.12.2021 | 31.12.2022 | 31.12.2021 | 31.03.2022 | 31.12.2022 | 30.09.2022 | 31.12.2021 | 31.12.2022 | 31.12.021 31.03.2022 endad onded ended ended enided enadad
(Unandited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) | (Unaudited)| (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | {Audited) M0 322021 0082022 MM2022 MM 311k, F)
1, | Total Income from Operations 1355.33 988 18 | 278153 12,50 44917 | 1885.02| 1507.78 697,85 a427.60) 203835 3558.91 Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited Audited
# | Total Expenses 1325.83 98217 22.46]  2754.65 54. 26 50812] 1711.78| 1424.48 A61.56| 4149.61| 250338 4890.24 Total Income from operations 4895.57 5610.98 3696.04 17884 42 11654.54 1692066
3, | Met Profit | {Loss) for the period Eaming before Interest, Tax, Depreciation and
(bafore Tax, Exceptional andior | Amortization (EBITDA) 237.24 5.1 199.97 63262 42328 564.34
extranrdinary llems) B0 47 41 40 485 12002 7.80 2410  155.21 104,28 | (105.821]  310.85] (400.04} | (1163.58) Wet Profit{Loss] for the period (before tax, andior
4. | Net Profit | [Loss) for the period before exceptional flems) 237.24 30521 159.97 632.62 42128 56434
lax (after Exceptionsd andlor Net ProfitiiLoss] for the period before tax
dinary item B0.47 4140 4 120002 7.80 24.10 155.21 104.2 105.82 10,9 400,04} | (1183
gxtraordinary items) 85 5 04.28| [105.42) J10.05] (400,04} ) (1183.58) {after exceptional items) paipl ] 5.2 159.97 632.62 42328 564 34
T e L Loahl I A s Net Profit{Loss) from ordinary activities after tax 2724 30521 158,87 63262 4228 M5 81
gxtraordinary items) 44 75 30.63 159 B8.B2 5.B8 17.83 128.14 B295| [130.49) 245 35|  (44364) | (1227.17) Total Comprehensive Income for the period
§. | Total Comprehensive Income for the | Comprising ProfitiLoss) for the period (after tax)
period [Comprising Prodit! [E::usgjl fiar and Othor Comprehensive Income (after tax)) MM Hin 21870 T24.52 461.08 19284
the period {aftes tax) and Other i 116, i i i i Tl
Comprehensive Income [after tax)| 4475 3063 3.59 88,82 5.BE 1763 128,14 62,495 [130.49) 245,35 | (44384} p227AT ETI:::&T::::::[HHL 10 vach) (not annualised e . 2. L . L
7. | Paid up Equity Share Capital for quarters)
(Face Value INE 100- each) GOB0. 2273 | GOE0. 2273 | 69802273 69RO 2273) GOB0. 2273 | o080, 2373 | G960 2273 | 6802273 | 6950.2273 | 69802273 | 69802273 | 6A80.2273 '_B|q|i-|: I:'-'lﬁ' 5T T35 1] 56 % R[]
s Dited (R ot | aa | o | ew | 4w | o
1, Basic Notes:
2. Diluted: 0.0 0.04 0.01 0.13 0.01 0.03 0.18 .12 {0.17) 0.35 (060} (1.76) The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and
Hotes: - Other Disclosure Requirements) Regulations, 2015. The full format of the Financial Results are available on the Stock Exchange websites (www bseindia com

1. Tha abawe is an extract af the detailed feomat of Unaudited Standalone and Consolidated Financial Results for tha quartedy ended on December 31, 2022, filedwith the Stack Exchanges wnder Regulation
33 of SEBI (Listing and Other Disclosures Requiremeants) Regulationz, 2015, The detailed format of theFinancaal Resullz of the company 15 available on the Website of Bombay Stock Exchange Limited (BSE)
[www. bseindia.com| and the Company [waw vebl coffee)

L L

i Company revenug for the nine month period endad December 2022 increasad over 100% as against the ning manth pemod for December 221,
il Company also has mada a turnaround and i now profitable corraspanding 1o previows year.

if}

Place: Hyderabad
Date: 03,02.2023

Company started institutiongl saies in Indiagn Market and are fikely to increass the wolumes in the forthcomeng months,

(Formerly known as Spaceage products Limited)

Tha above financial results were reviewad by the Audit Commiliea and appraved by the Baard of Directars af its meeting hald on 03.02.2023 subjected ta Limitad Review repart by the Statutory Auditors.
Ingome TawiDeferrad Tax Liabilities for the current period, if any, will b2 determined at the end of the year.
Figuras ol pravious yaarquaster have been re-groupad wharaver nacassary 1o tham comparabbe with those af the currant perad.
segment reporting is nat applicable 1o the Company,
Board observed tha following and tAkan mfe cagrizance.

For Vintage Coffes And Beverages Limited

Tati

Sdi

Balakrishna

Mamaging Director
DIN: 02181085

and www.nseindia.com) and on Company’s website [www.sbcexportslimited.com).
The above audited financial results were reviewed by the Audit Commitise and approved by the Board of Directors on 03rd February 2023
Key numbers of Standabone financial results are as given bedow. The standalone financia! results are available at Company's website.

STAR CEMENT LIMITED

CIN : L26942ML2001PLCO06663
Regd.Office : Vill.: Lumshnong, PO: Khaliehriat,

{STAR]

Ji—,ﬂ.r"_

{sTan|

STAR

Particulars Quarter Ended Nine months Ended Year ended
HA2.2022 M2 30.00.2022 nnn i | N
Un-Audited | Un-Audited | Un-Audited Un-Audited | Un-Audited | Audited
Income from operations 4TB7.76 5610.98 3526.63 1231878 11654 54 16851.28
ProfitiLoss) from ordinary activities before tax 233.13 0521 151.57 624.39 328 560.15
ProfitiLoss) from ordinary activities afler tax 23333 3051 157.57 62439 42378 3300
Figures of the previous periods have been regrouped /rearranged . wherever necessary.
For SBC Exports Limiied
B4l
Sahibabad Govindji Gupta
03rd Februray 2023 (Managing Director)
FORM B
PUBLIC ANNOUNCEMENT

(Requiation 12 of the Insolvency and Bankruptcy Board of India
{Liquidation Process) Regulations. 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

PACIFIC MULTI - COMMODITY LIMITED.

oS b ¥ . in

approvals etc., in this regard shall be taken in due course.
3. The group is engaged in the manufacture of cement, cement clinker and generation of power. The Power Company is generating power for group companies for their captive use,
4, The tax holiday period enjoyed by Company's Guwahati Grinding unit and its subsidiary, Star Cement Meghalaya Limited (SCML) u/s 80 IE of Income Tax Act, 1961 has ended in the financial vear 2021-2022 leading to an overall
increase in the Group's tax expenditure.
5. Figures of the previous period/year have been regrouped and reclassified to confirm to the classification of current period, wherever necessary.

By order of the Board
For Star Cement Limited
Sd/-

Sajjan Bhajanka
Chairman

; g ; gy sy EMEHT SrMo. _ PARTICULARS [ _ DETAILS
Dist. East Jaintia Hills, Meghalaya - 793210 = e 1._| Name of comorat deblar | PACIFIC MULTI - COMMOOITY LIMITED
; Solid Setting 2| Date of incorparation of corporate debior] 01/11/2007
Phone: 0365-278215, Fax: (033)22483539 : 3 ?&Tﬁ;’ﬂi’ ?‘:g’;‘u';f';”m defior | RoC Mumbai
Email : IﬂVESthS@StEfEE"’IEnt.CD.||"Ij website : www.starcement.co.in PPC BAG ARC BAG OPC BAG 4 Eimﬁﬂf_ralﬂ_ "ﬂ'!rl'lﬂ'ﬂ!-' *rll'l f l|ﬂ1ﬂﬂﬂdﬂillfh' | UT4800MH2D07PLE 175601
__|loenbficabion o, of corporais oebeor |
H ¥ 3. | Address ol the registered offce and 4198, 4th Faoe, Plod no. 21, Panchraina,
Extract of Unaudited Financial Results for the Quarter and Nine months ended 31st December, 2022 i e (LD B e
(7 in Lacs) cbar | Girgaon, MUMBAI Mumbsai City Mahrashira
| | 400004 India (a5 per mea records)
STANDALONE CONSOLIDATED & | Date of closure of Insolvency | B0/ 2020
Quarter | Quarter | Quarter |Nine months|Nine months Quarter | Quarter | Quarter |Nine months|Nine months]  Year _| Resolution Process. Z
Particolars ended ended ended ended ended ended ended ended ended ended ended ended 7. | Liquidation commencement date of 03/01/2023
31.12.2022 | 30.09.2022 | 31.12.2021 | 31.12.2022 | 31.12.2021 | 31.03.2022 | 31.12.2022 | 30.09.2022 | 31.12.2021 | 31.12.2022 | 31.12.2021 | 31.03.2022 | carparaty defides =
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited 8. P‘aﬂ}ﬂ and fﬂﬁifﬂ;ﬁﬂﬂ Tﬂgh!lﬂ-‘ of e fgéh'ﬁ-’i'ﬁ e
| ¥ I It | ] - ! 5 y
Total Income from Operations 62,978.32| 60,374.55| 54,474.12( 1,90,003.57| 1,47,715.76 | 2,21,929.12 | 63,127.14 | 60,776.38] 56,193.11| 1,91,914.70| 1,49,676.06] 2,25,519.07 R bt L
Net Profit/{Loss) for the period (before tax, exceptional items and 9. | Address and e-mall of the Bquidator, a5 | A-102, Krishna Tower, Ashak Magar, Kandival
or Extraordinary items) 4,72959| 3713.00| 1,983.65| 14,882.74| 10,08898| 1703752| 8277.01| 490411 4,063.07| 23,697.81| 15,859.55| 2436535 registered with the Baard ; East. mUmn;shq_u_mm
| Ermal - ijaindpmad
Net Profit/{Loss| for the period (before ta, after exceptional items R [ T e oy s e
and or Extraordinary items) 4,729.59 3,713.00 1,983.65| 1488274 10,08898| 1703752 §,277.01 4,904.11| 4,063.07) 23,657.81| 1585955 24,365.35 carrespandence with the liquidator A-102, Krishna Tower, Ashok Nagar, Kandival
| Net Profit/{Loss) for the period [after tax, exceptional items and | - _ | #ast, Mumbas 400101
or Extraordinary items) 3,03044| 2,35533| 238646 9517.27] 10,098.11| 17,632.17| 528743| 310570/ 4,38237| 1514867 1583500 2467748 11 | Last daje for submession of claams___ | 06.03.2003
Total Comprehensive Income for the period Motice is hereby given that the National Company Law Tribunal Mumbai Bench V has
‘i . . ordered the commencement of liquidation of the PACIFIC MULTI - COMMODITY LIMITED on
(comprising profit/{loss) for the period after tax and other 03rd January 2023 Certified true copy of Oder receive on 31st January 2023
comprehensive income after tax) 3,02552| 2,344.92| 238812 950252 10,103.11| 17,63450| 528053 | 3,089.73| 4,376.13| 1512138 15816.30| 24,663.31 The stakeholders of PACIFIC MULT! - COMMODITY LIMITED are hereby called upan 1o
Paid up Equity Share Capital (Face Value of T 1/- each) 4041.80| 4,041.80] 404180 4,041.80 4,041.80 4,041.80 4,041 80 404180 404180 404180 4041.80] 404180 submit their ¢laims with prool on or belore 06th March 2023, to the liquidator at the addrass
Earnings Per Share (of 2 1/- each) (Not annualised) mentioned against iterm No.10.
-Basic[7) 0.75 058 0.50 7 35 7 46 432 1.31 1.09 3.75 186 6.04 The fmancial creditors shall submit their claims with proof by electronic means only. All
Diluted [7) 0,75 058 059 3 35 3 46 133 131 109 375 385 £ 04 other creditors may submit the claims with the proof in person, by past or by ebectronic
: : : s : X : : : : : MEans.
MNOTES TO FINANCIAL RESULTS: Submission of 1alse or misheading prood of claims shall attract penalties
1. The above Unaudited Financial Results as reviewed by the Audit Committee have been approved at the meeting of the Board of Directors held on 3rd February, 2023, The Limited Review of these Results as reguired under Nishi Jain
Regulation 33 of the SEBI (Listing Obligations and Disclosure Reguirements) Regulations 2015, has been completed by the Statutory Auditors of the Company. The full format of the quarterly and half yearly financial results are Liquidatar .
available on stock exchange website - www.nseindia.com and www.bseindia.com and also on the Company's website- www starcement.co.in Reg. No. [BBY/IPA-001/1P-PO1662/2018-2020/12664
2. The consalidated results include results of its subsidiaries Star Cement Meghalaya Limited (SCML), Megha Technical & Engineers Private Limited (MTEPL), Meghalaya Power Limited [MPL), NE Hills Hydro Ltd, (NEHL), Star Century Email-Wtlquidatorpaciiic @gmall.com
Global Cement Private Limited (SCGCPL), Star Cement (1) Limited (SCIL) (Formerly Star Cement Lumshnong Limited) and Star Cement North East Limited (SCNEL). In the Board meetings held on 02nd February 2023, the respective Uate !}3.-1)?.-2!:_!23
Board of Directors of SCML, MTEPL, MPL and NEHL have approved a proposal of amalgamation of MTEPL, MPL & NEHL into SCML with effect from O1st April 2023, Necessary actions by the respective companies for reguisite Plage: Mumbai
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[ _CHANGE OF NAME |

I HAVE CHANGED MY NAME FROM
SANDIP RAJESH SHAH TO SANDEEP
RAJESH SHAH AS PER AFFIDAVIT
DATED 24/01/2023
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| _CHANGE OF NAME |

I HAVE CHANGED MY NAME FROM
GEETHU DILIPKUMAR GOSWAMI /
GEETHU GOSWAMI TO GEETHU GIRI|
AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
SAPAN SHASHIKANT AGRAWAL TO
SAPAN SHASHIKANT AGARWAL AS
PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
ACHANT JAYANTILAL CHOKSEY TO
ACHANT JAYANTIBHAI CHOKSHI AS
PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
PACKIATHAI JAMES TO PACKIATHAI}
JAMES NADAR AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
PRATIMA PANKAJ DUBEY TO
PRATIMA VINAY DUBEY AS PER
DOCUMENTS

I HAVE CHANGED MY NAME FROM
|PANKAJ RAKESH DUBEY TO
VINAY RAKESH DUBEY AS PER
DOCUMENTS

I HAVE CHANGED MY NAME FROM
SUREKHA  DATTARAM  BIRJE TO
NEETA DNYANWANT BHIWANDE AS
PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
KANDAS KALYANDAS DUDHARJIYA
TO KANDAS KALYANDAS
DUDHAREJIYA AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
HUSAIN ALl WAZIR ALl JAMADAR
TO HUSSAIN ALl WAZIR ALI|
JAMADAR AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
ZUBER ABDUL HUSAIN SHAIKH TO
ZUBER HUSSAIN ABDUL SHAIKH AS
PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
ABDUL HUSAIN  SHAIKH T0
HUSSAIN ABDUL MOHAMMED YUSUF
SHAIKH AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
REHANA ABDUL HUSAIN SHAIKH TO
REHANA HUSSAIN ABDUL SHAIKH
AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
RIKEN PATEL TO RIKEN CHETAN
PATEL AS PER DOCUMENT.

I, MOHAMMAD SHARUK SHAKIL SHAH WE ~ MR.MOHAMMED  SADIK | HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM
HAVE CHANGED MY NAME TO MOHAMMED SIDDIQUE PICTUREWALA SHRUTI BHARATKUMAR MUCHHALA MOHAMMAD SABBIR SHEIKH TO
SHARUK SHAKIL SHAH AS PER & MRS.MARIYAM MOHAMMED SADIK TO SHRUTI BHARAT MUCHHALA AS MOHAMMED SHABBIR TAUFIK SHAIKH
AADHAAR CARD. PICTUREWALA HAVE CHANGED OUR PER DOCUMENT AS PER DOCUMENT

| HAVE CHANGED MY NAME FROM
MAHESHKUMAR ISHWARLAL PARMAR

| HAVE CHANGED MY NAME FROM 10 jyAHESH ISHWAR PARMAR AS PER
SARABUIT SINGH / SARABJEET SINGH pocUMENT

I, NAJIMA BEGUM HAVE CHANGED MY | FATHER MOHAMMAD YOUSUF MINOR SON’S NAME FROM WAMIQ
NAME TO NAZIYA JALEEL SHAIKH AS SIDDIQUE QURESHI & MOTHER ! HAVE CHANGED MY NAME FROM )\ ™" 15 "\wamiq AHMED ! HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM
PER DOCUMENTS RUKSANA QURESHI HAVE CHANGED gf\mﬁx{ KF:JX/'II"AIEAFI{_Agg_ﬁéLPﬁgE;Eg MOHAMMED SADIK PICTUREWALA Ag NISHANT TO NISHANT MALHOTRA AS THAUTHIK MASJID SHEIKH TO TAUFIK
L VINOD KUMAR JAIRAM TIWAR! 5/0. CUR MINOR SON NAWE FROM MOHD PER DOCUMENTS. PER DOCUMENT BABU SHAIKH AS PER DOCUMENT
, * SAHEL QURESHI/MOHMED SAHEL TO DOCUMENTS
JAIRAM TIWARI R/O TIWARI CHAWL, | HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM
MOHAMMAD SAHEL QURESHI AS PER | HAVE CHANGED MY NAME FROM
MG ROAD, HINDUSTAN NAKA, NEAR 11 DOCUMENTS. PARTH CHETAN DALAL TO PARTHH (1JMOHAMED WASIM MOHAMED SHITAL BABAN PAWAR  TO PRAKASH HANUMANT GHADGE TO
e HAVE CHANGED MY NAME FROM DALAL VIDE GOVT MAHARASHTRA YUSUF MEMON & (2) WASIM YUSU SSEEKEWANGESH KAMBLE AS PER PRAKASH HANUMANTRAO GHADGE
HAVE CHANGED MY NAME TO VINOD MOHAMMED TUFIQUE / MUHAMMED GAZETTE (M-22202142) MSMXJMNES%U’\Q%??AMEM%EI X\gAF?IIEI\é AS PER DOCUMENT
JAIRAM TIWAR! FOR ALL PURPOSES, TAUFIQUE MUHAMMED MUGAL TO | \j5\E CHANGED MY NAME FROM DOCUMENTS | HAVE GHANGED WY BAME FRO | HAVE CHANGED MY NAME FROM
TAUFIQUE SALIM KAZI AS PER THE yaASHITA NAKUL KULKARNI TO - JAGRUTI NARENDRAKUMAR MODI TO BHAVNA J PARAB / BHAVNA JIGNESH
| HAVE CHANGED MY NAME FROM pocuMENTS. YASHITA ARGHANA GANDHI VIDE | HAVE CHANGED MY NAME FROM JAGRUTI NARENDRA MODI AS PER PARAB TO BHAVNA LAXMICHAND
AAYANSH SAXENA TO AAYAANSH " SAIRA TO SAIRA BANU MOHAMED DOCUMENT ASHAR AS PER DOCUMENT
SINHA AS PER GAZZETE NO (M-, FARAH YEZDI MALEGAM W/O GOVT MAHARASHTRA GAZETTE (M- yicic =y o oep oo ien e
22201526) VIKRAM VASWANI R/O FLAT NO. 43, 22202970) - | HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM
CASABLANCA, CUFFE PARADE, I HAVE CHANGED MY NAME FROM NARENDRAKUMAR PRABHUDAS MODI SHWETA SALUNKE TO SHWETA
| HAVE CHANGED MY NAME FROM
| HAVE CHANGED MY NAME FROM
MUMBAI 400005, HAVE CHANGED MY MEGHA NAMDEO TAMBE TO MEGHA VADUKUT VARGHESE CHUMMAR TO TO NARENDRA PRABHUDAS MODI AS \JARSHNEY AS PER DOCUMENT
BABITA SINGH TO BABEETA SINGH AS NAME TO FARAH VIKRAM VASWANI HIREN JAIN VIDE  GOvT VARGHESE CHUMMAR VADUKUT AS PER DOCUMENT | HAVE CHANGED MY NAME FROM
PER GAZZETE NO (M-22201548) FOR ALL PURPOSES. PER THE MAHARASHTRA GAZETTE NO
MAHARASHTRA  GAZETTE (M- 4\ > 1175144) | HAVE CHANGED MY NAME FROM JACKEY HARIKISHAN CHATURANI TO
I HAVE CHANGED MY NAME FROM |, NARENDRA KUMAR SHARMA R/O R/ 22201642) BEPARI HAFIZA/ HAFIZA TO HAFIZA JACKIE HARIKISHAN CHATURANI AS
KHANNA  PARVINDER  KAUR NO-
SERVINDER 70 PARMINDER KAUR NAGAR, KURLA EAST HUNBAY 400024 iAW ASAAE SIDDIQUE NADEEM  RAIDER bR oot D BEPARIAS PER DOCUVENT
GHURA AS PER AFFIDAVIT DATED 02/ HAVE CHANGED MY MINOR SON'S - 20 P B T vem 2 e B2 5 ALLAUDEEN TO SIDDHIQUE NADEEM | HAVE CHANGED MY NAME FROM
02/2023 NAME FROM ROHITKUMAR ROAD & DADABHAI 'X ’RD ' NEAR HAIDAR ALLAUDIN AS PER!HAVE CHANGED MY NAME FROM G gANDANA SINGH TO VANDANA AMIT
| HAVE CHANGED MY NAME FROM \ce il a2 Sliapiia FOR ALL RAJUVAR HOTEL ANDHERI (s, DOCUMENT GOUSA YUSUF S4B GANGOLLI K5 PER _1IAR SN AS PER DOCUNENT
JOHN PETER FRANCIS DSOUZA TO o ;po5ngEs. MUMBAI 400058 HAS CHANGED MY | HAVE CHANGED MY NAME FROM paoijvenT
JOHN FRANCIS DSOUZA AS PER NAME TO PANKAJ NARBHERAM MER PATEL SANA AEJAZ TO SANA AEJAZ
DOCUMENTS FOR ALL PURPOSES. L:é\\k;EAgHHé\Eg(E:EIA%E ghilm'\ﬂg FOR ALL FUTURE PURPOSES. AHMED PATEL AS PER DOCUMENT
| HAVE CHANGED MY OLD NAME [, NILIMA BANSAL ALIAS NILIMA | HAVE CHANGED MY NAME FROM
NEW NAME ASHFAK CHAND SHAIKH |,
JYOTIBEN INDRAVADAN SHAH TONEW ag pER DOCUMENTS. GUPTA W/O DHANPRAKASH BANSAL, TABASSUM KHATOON MOHAMMED | SARABJEET SINGH GURDEEP SINGH
TO SARABJEET SINGH ARORA AS | HAVE CHANGED MY NAME FROM
NAME JYOTI INDRAVADAN SHAH RO E-1503, 15TH FLOOR RUSTOMJEE YUSUF KHAN TO TABBASSUM o2 >\ " 2ot "o o NASREEN. PARVEZ SHAIKH TO
| PUSHPALATA  DAMODAR 'FSS\KAE iAHOA'_’i“SEgOMHYARLDWTQ’\JE SEASONS, MADHUSUDAN KALELKAR MOHAMMED YUSUF KHAN AS PER 1710 oy o i b o (o SHREEN PARVEZ SHAIKH AS PER
PRABHUKHANOLKAR HAVE CHANGED k HAIRANI TO NEW NAME MoHD MARG KALA NAGAR, NEAR MIG DOCUMENTS. DOCUMENT
MY NAME TO SUNITA PANDURANG SOHAIL YAQOOB KHERANI AS PER ook on CANDRA EAST MUMBAL) 1,y E CHANGED MY NAME FRoW | HAVE CHANGED MY NAME FROM
PRABHU AS PER AFFIDAVIT DATED SUBURBAN, MAHARASHTRA-400051 AMITA RAJENDRAKUMAR BHAVNAGARI | HAVE CHANGED MY NAME FROM
DOCUMENTS. FATIMA KHATOON MOHAMMED YUSUF
02.02.2023. HAVE CHANGED MY NAME TO NILIMA KHAN TO FATIMA MOHAMMED YUSUF TO AMEETA RASHMEE SHAH AS PER VIDYA KRISHNA CHAVHAN TO
| HAVE CHANGED MY OLD NAME DHANPRAKASH BANSAL KHAN A PER DOCUMENTS GOVT. OF MAHARASHTRA GAZETTE VAIBHAVI SANJAY KORGAONKAR AS
| HAVE CHANGED MY OLD NAME. FROM SOYAL TO NEW NAME SOHEL ™, = ARIKSH DUTTA ALIAS NOTIFICATION NO- (M-22204859) PER DOCUMENT
MARYIAN PALLAN TO NEW NAME. CHAND BADSHAH SAYYED AS PER | HAVE CHANGED MY NAME FROM

MARIYAN DOCUMENTS. ANTARIKSH SANJOY DUTTA SIOcypyin jeiaT0ON MOHAMMED YUSUF | HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM

I HAVE CHANGED MY NAME FROM
CHITRA EESH MALHOTRA TO
CHITRA MALHOTRA AS PER
DOCUMENT.

I HAVE CHANGED MY NAME FROM
KISHOR PANCHAL TO  KISHOR
VISHNU PANCHAL AS PER
DOCUMENT.

I HAVE CHANGED MY NAME
FROM MOHAMMAD WAFADAR TO
WAFADAR  HUSSAIN SAYYED AS
PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
NASEER AHMED NIZAMUDDIN KHAN
TO NASIR AHMED NIZAMUDDIN KHAN
AS PER DOCUMENT.

I HAVE CHANGED MY NAME
FROM  SHAHERBANOO  ALIREZA
SHAHBAZIYAN / SHAHERBANU TO
SHAHERBANO SHAHBAZIYAN  AS
PER DOCUMENT.

WE JITENKUMAR THAKOR NAIK AND
KINJAL JITENKUMAR NAIK HAVE
CHANGED OUR MINOR CHILD'S NAME
FROM BHAVI JITEN NAIK TO BHAVI}

JITENKUMAR NAIK  AS PER
DOCUMENT
I HAVE CHANGED MY NAME

FROM JITEN THAKORBHAI NAIK TO
JITENKUMAR THAKOR NAIK AS PER
DOCUMENT.

I HAVE CHANGED MY NAME
FROM  KINJAL JITEN NAIK TO
KINJAL  JITENKUMAR NAIK AS

PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
AKHTAR MALIK TO MOHD AKHTAR
RAFIQ MALIK AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
CHAROLIA REHANA RIVAN TO
YASMIN RIZWAN CHAROLIYA AS
PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
ROBET FRANCIS DSOUZA TO
ROBERTRAMESH FRANCIS DSOUZA
AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
MEER ATIF ALl MAZAHAR ALLI}
TO MEER ATIF MAZAHAR ALl AS
PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
FIROZ RAZAK KHAN TO FEROZ
RAZAK KHAN AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
REENADEVI RAMNATH RAM TO
REENA ABHINANDAN RAM AS PER
DOCUMENT.

I HAVE CHANGED MY NAME FROM
IMEENA MAHADEO SATARKAR TO
YOGINI RAMESH SHINDE AS PER
DOCUMENT.

I HAVE CHANGED MY NAME FROM
MAZAHAR ALLI MUZAFAR MEER
TO MEER MAZAHAR ALl MUZAFFAR
ALl AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
MAHMUDA BEGAM MAZAHAR ALLI
MEER TO MEER MAHMUDA BEGUM
MAZAHAR ALl AS PER DOCUMENT.

I HAVE CHANGED MY NAME FROM
VISHWANATH SHIV PRASAD UMAR
TO VISHWANATH NANKURAM
GUPTA AS PER DOCUMENT.

SANJOY DUTTA R/O B/505, CAVIANA NEETA PRAVIN MARADIA / NEETABEN
| HAVE CHANGED MY OLD NAME. | HAVE CHANGED MY OLD NAME BUILDING. GHODBUNDER ROAD. KHAN TO FATIMA MOHAMMED YUSUF NAMDEO MAHADEO NAGRALE TO
, " KHAN AS PER DOCUMENTS., NAMDEV MAHADEV NAGRALE AS PER PRAVIN MARADIYA TO NEETA PRAVIN
MARIAN TO NEW NAME. MARIYAN  FROM NASIRUDDIN TO NEW NAME HIRANANDANI EASTATE
i DOCUMENT MARADIYA AS PER DOCUMENT
| HAVE CHANGED MY OLD NAME: | HAVE CHANGED MY NAME FROM

NASRUDDIN SHAIKH AS
PATLIPADA, THANE WEST THANE,
SHAHIN IQBAL SURVE TO NEW NAME: DOCUMENTS. MAHARASLTRA. 400607 . vz MOHD AHMED MOHAVIMED YUSUF | HAVE CHANGED MY NAME FROM L\:;l\JVNE EU'/\AAI\IA(;EI;I\'\IIIEITATMOE ;Egl\Nﬂ
SHAHEEN SARDAR KHAN | FAISAL AHMED HAVE CHANGED MY CHANGED MY NAME AND SHALL KHAN TO MOHD AHMED MOHD YUSUF ABDUR REHMAN I1ZAZ ANSARI TO

| HAVE CHANGED MY OLD NAME:

NAME TO FAISAL AHMED ISRAR HEREARTER BE KNOWN AS ANTRIKsH KHAN AS PER DOCUMENTS, ABDUR REHMAN IZAZ AHMED ANSARI VIRENDRA SINGH AS PER DOCUMENT
AHMED ~ SIDDIQUI AS PER | HAVE CHANGED MY NAME FROM AS PER GOVT. OF MAHARASHTRA DATE - 3212023

SHAHEEN BEGUM SARDAR KHAN TO 0 [MENTS. FOR ALL FUTURE 2UlA GAZETTE NOTIFICATION NO- (M-

NEW NAVE: SHAHEEN SARDAR KHAN piRb0SES | ANINDITA SEN ALIAS ANIDITA MOHAMMED YUSUF KHAN /MOHD | HAVE CHANGED MY NAME FROM

SANJOY DUTTA ALIAS ANINDITA

YUSUF KHAN TO MOHAMMED YUSUF 207968) MAHAMMED IRSHAD MOHAMMED

| HAVE CHANGED MY NAME FROM | \oHAMMED ASLAM MOHAMMED DUTTA D/O N G SEN W/0 SANJoy ABDUL AZIZ. KHAN AS PER| HAVE CHANGED MY NAME FROM ABDUL QUDUS ANSARI TO MOHD

'Sﬂﬁ[?ﬁﬁﬁﬁim\“ﬂ“l”y'éﬁRJé’ NAYASIN | ASLAM MOHAMED YASIN b 11’10 815 aviaNA BUILDING, OCUMENTS. SUREKHA PUNDALIK POWAR TO IRSHAD ANSARI AS PER DOCUMENT
MOHAMED CHANGED NAME TO q1iong NDER ROAD, HIRANANDANI | HAVE CHANGED MY NAME FROM PRATIKSHA CHANDRAKANT SAWANT DATE - 3/2/2023

DOCUMENTS
gﬁ:ﬁ'\s"ﬁ&éspﬁ“"[)'\ggUQ"E"EESYAS'N EASTATE, PATLIPADA, THANE WEST FATMA MOHD YUSUF KHAN TO FATIMA AS PER DOCUMENT | HAVE CHANGED MY NAME FROM

| HAVE CHANGED MY NAME FROM THANE, SANDOZBAUGH, THANE, MOHAMMED YUSUF KHAN AS PER | HAVE CHANGED MY NAME FROM GANESH SHEENA MOGERA TO

PO AMMED SARIGUE SavveD Aq | ANAYANTI KALURAM BHONDE MAHARASHTRA, 400607, HAVE DOCUMENTS. YASH DILIPKUMAR VORA TO YASH GANESH SHEENA KUMAR AS PER
(BEFORE MARRIAGE) CHANGED NAME CHANGED MY NAME AND SHALL | e CHANGED MY NAME FROM DILIP VORA AS PER DOCUMENT  DOCUMENTS.

PER THE DOCUMENTS. TO PRIYA PREMCHANDRA DIXIT HEREAFTER BE KNOWN AS
ABDUL ROUF SIRAJ TO ABDUL RAUF

I NILIMA KALLARA RESIDING @501-B (AFTER MARRIAGE) AS PER ANNINDITA DUTTA. | HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM

DOCUMENTS, FOR ALL PURPOSES SIRAJUDDIN BEHLIM AS PER gi7yyAN AHMED ASHFAQUE AHMED SHREYA YATIN SAWANT TO SHREYA
VIVA, CASARIO, NILJEAT DOMBIVALI | HAVE CHANGED MY NAME FROM DOCUMENT SAYYAD TO RIZWAN AHMED ASHFAQ YATEEN SAWANT AS PER GOVT. OF
EAST. HAVFT CHANGED OUR MINOR | QURESHI ABDUL WASIM AZIZ HAVE ARSHAD MOHAMMAD OMAR TO | HAVE CHANGED MY NAME FROM AHMAD SAYYAD AS PER GOVT. OF MARARASHTRA GAZETTE NO : "
[B)GLﬂtGJI-sITUERTSoNAE'\A EEST-IRAONNIl ES?S?ANA /SEGNC?EQEMSWQQA Egg \SVQ(S;BAMAEBNDT%L ARSHAD UMAR KADIWALA AS PER paTTATRAY YASHAVANT SHINDE TO MAHARASHTRA GAZETTE 2160814) (i

" FOR ALL PURPOSES "MAHARASHTRA GAZETTE NO (M- pATTARAM YASHAVANT SHINDE AS NOTIFICATION NO- (M-22201266). \

KALLARA AS PER GAZETTE NO M 22202440) PER DOCUMENT | HAVE CHANGED MY NAME FROM
22204453, | HAVE CHANGED MY NAME FROM

| SHAIKH RUKHAIYAMOHD YUSUF ', e ciaNGED Y NAVIE FROM | CHANGED MY NAVE FROM o CHANGED MY NAVE FROM MAINUNNABI MEHBOOB SHAKH TO
S A oriER RUKAIYA YUSUR A e RAVAT RAHUL BALBIR TO RAHUL ANITA TO ANITA SHRIMALI AS PER QURESHI TO MOHD AMAN MOHD '[\)AélcmgmsAKBAR SAYYED AS PER
RUKSANA QURESH! HAVE CHANGED DOCUMENTS, FOR ALL PURPOSES [B)ééSAI/ENleGH RAWAT AS PER poCUMENT SARTAJ QURESHI AS PER GOVT. OF AV CHA.NGED Y NAVE FROM
OUR MINOR SON NAME FROM | SHAIKH MOHD OWAIS MOHD YUSUF | HAVE CHANGED MY NAME FROM MAHARASHTRA GAZETTE SHABEENA 10 SHABINA MOIN NAWAZ
MOHAMMED REHAN YOUSUF HAVE CHANGED MY NAME TO SHAIKH | HAVE CHANGED MY NAME FROM RajyL BHARAT JAIN TO RAJUL NOTIFICATION NO- (M-22197770).
QURESHI/MOHAMMED REHAN TO MOHD OWAIS YUSUF AS PER TAISIN AYUB ZARI TO TEHSIN ILYAS BHARATKUMAR JAIN AS PER ] HAVE GHANGED MY NAME FROM STAIKH AS PER DOCUMENTS
MOHAMMAD REHAN QURESHI AS PER DOCUMENTS, FOR ALL PURPOSES ~ BALBALE AS PER DOCUMENT DOCUMENT SARTAJ UMAR QURESHI TO MOHD | HAVE CHANGED MY NAME FROM

THE DOCUMENTS. | HAVE CHANGED MY NAME FROM WE MR MUKESH KUMAR SHRIMALI & | HAVE CHANGED MY NAME FROM SARTAJ MOHD UMAR QURESHI AS SUBHEDAR GAFARMIYA ABDUL
| HAVE CHANGED MY NAME FROM SHAIKH ~MEHMOOD  SHAIKH MRS ANITA SHRIMALI HAS CHANGE JAIN BHARAT BHIKAMCHANDJI TO PER GOVT. OF MAHARASHTRA RAZAMIYA TO ABDUL GAFFAR
V.VELAIAH TO  VELAIAH MOHAMED TO MEHMOOD MOHAMMED OUR DAUGHTER NAME FROM LISA TO BHARATKUMAR BHIKAMCHANDJI JAIN GAZETTE NOTIFICATION NO- (M- RAZZAQ SUBHEDAR AS PER
VALLINAYAGAM AS PER DOCUMENT ~ SHAIKH AS PER DOCUMENT LISA SHRIMALI AS PER DOCUMENT 22197724). DOCUMENTS




